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Central adminisrative Triburnal
Principal Bench

R.8.No.41/2003 in
0.8.M0.1112/200%

Hon’ble Shri Shanker Raju, Member(J)

Mew Delhi, this the 4th day of april, 2003

Unian of India
through Secretary

Ministry of Information
and Broadcasting

Shastri Bhawan
Maew Delhi.

Coordarshan .
through its Director General
Mandi House :

Meaw Delhi. Cww Review applicants
(By aAdvocate: Sh. S.Mohd. arif) : :

¥

Sh. R.C.Chawla

s/ Late Sheri Khem Chand Chawla

rfo ak-4, fra Kasha Road

Paharganj

New Dalhi. vew Review respondent
{(Review respondent in person).

0 R D E R(Oral)

By Shri_Shanker Raju. M(J): |
: !
In wview of the fact that applicant had newver

worked in  stores department, as stated in Fara & of
the order dated 13.12.2002, thars aﬁpears an  error
apparent on the face of_record,~which warréﬁt& raviaw
under Secticon 22(3)(f) thé ﬁdministrative Tribunals
Sct, 1985 read Qith RPule 157 of the CaT (Procedure)
Rules, 1987, Ra is allowed.

W
Z. Registry iz directed to deletse Wm para &

|
from the order dated 13%.12.2002 and a corrected COpY
of  the order dated 13.12.2002 be issued to both the

partiss. No costs.
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(Shanker Raju)
Member (J)



